IN THE NATIONAL COMPANY LAW TRIBUNAL : NEW DELHI
COURT-1II

CP-29/2008

IN THE MATTER OF:

M/s. C.L. Precision Tools and Foundry (P) Limited .. PETITIONER

SECTION :
Under Section 397/398

Order delivered on 21.8.2017

Coram :
R. VARADHARAIJAN,
Hon’ble Member (Judicial)

For the Petitioner : -
For the Respondent :Mr. Prateek Gupta, Advocate

ORDER

Learned Counsels for the parties are present. At the request of the
S»r.
Ld.\EounseI for the petitioner that he is held up otherwise in the Hon’ble

Supreme Court in a listed matter, the matter is adjourned to 05.9.2017.

List on 05.9.2017. (
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~ (R. VARADHARAJA
MEMBER (JUDICIAL)
Surjit
21.8.2017



